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[Shri S. S. Kmhari) 
I bave indicated tbe various functions 

that sbould be allocated to the Tariff 
Commission and if tbat is done. I think 
that this expert body which is a national 
institution of importance would be of grea-
ter help and benefit to the country ; if in 
the exercises for in determining the Costs 
of commodities. 

SHRI JYOTIRMOY BASU : It is 
a great protector of monopolists. 

SHRI S. S. KOTHARI : Illi grellt po-
tentialities should in my opinion be pro-
perly utilised. Therefore. the Tariff 
Commission should be given its due 
importance. If the staff needs to be 
strengthened. then that should be done. 
If some cost accountants or chartered 
accountants have to be added to the 
staff of the Tarilf Commission that should 
also be done. The functions of the 
Tariff Commission should be enlarged 
so that as the ARC has recommended, 
it becomes in effect a commission on costs, 
prices and tariffs. 

SHRI JYOTIRMOY BASU : Cocoon-
do not produce tycoons, but th" tycoons 
have grown very well. 
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15.18 brs. 
INDIAN TARIFF (AMENDMENT) 

BILL--Cuuld. 
SHRI NAR..ENDRA SINGH MAHIDA 

(Anand) : Before I begin my speech, may 
I draw your attention to the wnvention 
that Opposition Members while they 
are sitting on the Treasury Benches should 
not address the Chair 1 They should 
go to their seats and then address the 
Chair. 

SHRI KANWAR LAL GUPTA 
(Delhi Sadar) : What is the latest POSI-

tion 1 Where i. the hon. Mcmbl'" 
now? 

SHRI NARENDRA SINGH MAHIDA: 
I am here. 

SHRI KANWAR LAL GUPTA 
What about tomorrow 7 

SHRI NARENDRA SINGH MAHIUA: 
I shall always be here. LeI not my 
hon. friend worry about it. 


